69 Written Answers

employees of Cantonment Boards has been
under Government's consideration;

(b) if so, what is the progress made so far
in this regard; and

(c) by when the scheme is likely to be
implemented?

THE MINISTER OF DEFENCE (SHRI (P.
V. NARASIMHA RAO): (a) to (c¢) The
matter is under con-ration.
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